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{c) and (d) Regular feedback is obtained from officers so as to determine the
specific learning that the officers have acquired after having participated in such
training  programmes. The feedback, inter alia, includes their response on relevance
of course objectives to their sphere of work, major take-aways, exposure to

international best practices and cross-country experience.
Observations/suggestions by PM on RTI

707 SHRI MP ACHUTHAN:
SHRI D. RAJA:
Will the PRIME MINISTER be pleased to state:

{a) whether Government's attention has been drawn to the speech made by
the Prime Minister while maugurating the 7th annual convention of the Central
Information Commission in Delhi on 12th October suggesting some restrictions on

the implementation of the RTI Act; and

(by if so, the details of the main observations and suggestions made by him

and the reaction of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF PERSCNNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI V. NARAYANASAMY): (a) Yes, Sir

{(b) Recognizing the role of 'Right to Information’ in curbing corruption,
enhancing transparency and accessibility in public administration, Hon'ble Prime
Minister while delivering his speech at the 7th Annual Convention of Central
Information Commission suggested continuation of concerted efforts to improve the
efficacy of the Act Extent to which Public Private Partnership (PPP) Projects need
to be brought under the purview of RTI Act was also referred to. Concern was
also raised about frivolous and vexatious requests for disclosure of information
which does not serve any public purpose. As the theme of convention was
‘Privacy and Disclosure’, Prime Minister stressed the need to strike a balance

between disclosability of information and individual's right to privacy.
Current requirement of TAS/IPS officers

708. SHRI BASAWARAI PATIL: Will the PRIME MINISTER be pleased to

state:

(a) the current requirement of Indian Administrative Service and Indian

Police Service officers in the administrative set up of the country;



